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should take all appropriate steps to aet the 
farmers of Thanjavur District their due share 
of wator in the Cauvery and protect them. 

(Trallslation) 
t 

<v) Need to check inDltration of smugglers 
and spies in Barmer and Kutch District. 

PR.OF. NIRMALA KUMARI 
SHAKTAWAT (Chittorgarh): Mr. Deputy 
Speaker, Sir. I would like to draw the atten-' 
tiOD of the Government under Rule 377 to 
,spying, illegal infiltration and smuggling 
activities being carried on in the Barmcr 
city, Rajasthan and, Kutch district adjacent 
to Pakistan border. Pakistani nationals 
iDdulging in such activities have been 
apprehended in Barmer many times. They 
are in collusion with the local shmugglers. 
The area of Bumer, adjacent to the desert 
of Kutch, is sparsely populated. Terefore, 
Pakistani spies take shelter in this area. 
Oftentimes, tbey move about in the area in 
the garb of beggars and lunatics and colJect 
valuable information. The hon. Home 
Minister should, therefore, issue special 
directives to the Border Security Force to 
check such infiltration. 

[E,.,Ulh] 
(vi) Need to Implement the recommendations 

of High Power panel on Minorities. 

SHRI G.M. BANATWALLA (Ponnani): 
I have to draw the attention of the Govern
ment to the need for implementation of the 
recommendations of the High Power Panel 
on Minorities. The Panel was appointed on 
10-5-80 under tbe Chairmanship of Dr. Gopal 
Sinah. The preliminary report of the Panel 
was received by the Government on 26th 
Januuy, 1981 and tbe final report on 14th 
June, 1983. 

The Panel had made a sample survey of 
nearly 80 diltrk:ts and found that the pliaht 
of minorities, principally, Muslim9, was bad. 
Tho Panel has made a number of important 
luucstioDs_ for the amelioratioJl of this 
miserable plipt. The final report bas been 
1,m, witb tho, Government ,for tho past 
more thaD ODe and a half years. It has Dot 
oven been placed OD the Table of this House 
,as ya. The previous Government }lad said 
that it attached tho hiabest importance to 
the' matter referred to the panel. Prime 
Minl.ter Shri Rajiv Gandhi has also ,taftlli 

in tho House on the Motion of Thanks on 
Presidential Address January 22, 1985 that-

"The problem of the minorities in India 
bas to be Ii ven special thouaht ••• ad 
our government will be doinl its best to 
try and start from the beginning and 
solve this problem once for all for a 
proper united India. " 

I urge upon the Government to expedite 
formulation of its' decisions on the recom
mendation of the Panel so that action for 
implementation is initiated without any 
further delay. The report and government's 
decision thereon have also to be laid on the 
Table of the Houses at the earliest. 

(vii) Need to sanction more posts of Judges 
for Goa, Dolman and Diu. 

SHRI SHANTARAM NAIK (panaji): 
In order to solve the problem of pending 
litigations in the various subordinate courts 
of the Union Territory of Goa, Daman & 
Diu, there was and there is a strong demand 
from the Members of the Bar and the people 
in general to create two posts of Additi onal 
District Judge -one for North Goa and the 
other for South Goa, and four posts of Civil 
Judge, Junior Division. For quite some 
time, the matter has been pending with the 
Central Government. 

In fact, the principle of "Justice delayed 
is justice denied" should be recognised right 
from the stage of creation of judicial posts 
and not merely from the stage of the 
administration of justice. It may be recalled 
that the President of India in his address. 
made on 17.1.85, to both Hc)uses of Parlia
ment, has promised that the government 
would take steps to render speedy justice to 
the people. 

I therefore, request the Central Govern
ment, specially the hon. Minister for Law 
& Justice to look iD\O the matter with top 
priority. 

(viii) Need to reConsider the decision to acquire 
Janel adjacent to the Eutera part of Tri· 
vandrolD CivD Airport for Air Force 
complea of Southerb Commancl. 

SHRI A. CHARLES (Trivan-
drum): While thanking the Government 
of India for starting the Southern command 
of the Indian Air Force at Trivandrum, I 


